IN THE HIGH COURT OF ORISSA,

CUTTACK

CC Applications Notified for compliance of
court fees/removal of defects.

Date

27.01.2025

Date of Court Fee Notlfy
. App1ication| PPPLECantlgpeci£ication

INOT READY CASES

R K 2025-

*
1 81199/2024 |24.09.2024 0JC/1463/1985 MOHAPTARA 7.00,3%7 01-27
2025-
2 106173/2024/20.12.2024 0JC/957/1983 B B ROUT 6.00,3*6 01-27
2025-
3 1142/2025 07.01.2025 |MACA/457/2023 R K DEHURY |39.00,3*39 0127
2025-
4 2485/2025 10.01.2025 CONTC/5180/2024 P K BARIK |(3.00,3*3 01-27
2025-
5 2528/2025 10.01.2025 C)/18819/2008 A BEHERA l1dfa from dms 01-27
A K 2025-

*
[ 4362/2025 17.01.2025 WPC (OAC) /1084/2019 MOHANTY 63.00,3%63 01-27
2025-
7 4775/2025 20.01.2025 P(C)/29755/2023 S S BISWAL|5.00,3*5 01-27
B K 2025-

*
8 4832/2025 20.01.2025 CRLMC/2848/2024 MOHANTY 3.00,3*3 01-27
2025-
9 4867/2025 20.01.2025 CRLMC/1732/2023 MRUTUNJAYA |3.00, 3*3 01-27
2025-
10 |5215/2025 [21.01.2025 CRLA/442/2010 A SAHOO 61.00,3%61 01-27
11 15248/2025 21.01.2025 ABLAPL/10821/2023 S P 3.00,3*3 2025-
R MOHAPATRA I 01-27
2025~
12 15338/2025 21.01.2025 C)/5790/2024 S S BISWAL|43.00,3*%43 01-27
2025-
13 15340/2025 21.01.2025 CRLMC/4000/2023 S K NANDA |5.00,3*5 01-27
2025-
14 5341/2025 21.01.2025 CRLMC/4000/2023 S K NANDA (4.00,3*4 01-27
2025-
15 5678/2025 22.01.2025 CRLMC/3583/2022 N MALLICK |4.00,3*4 01-27
2025-
16 |5720/2025 22.01.2025 SA/70/1927 S K AHMED |2DFA DMS 01-27
2025-
17 16500/2025 25.01.2025 WPC (OAC) /314/2018 |M K NAYAK (2.00,3*2 01-27
2025-
18 |6507/2025 25.01.2025 WPC (OAC) /313/2018 |M K NAYAK (2.00,3*2 01-27
SRINIBASH |8.00, 3*8 DOWN [2025-
19 16738/2025 27.01.2025 CMP/1367/2024 MOHANTY LOAD 01-27

READY CASES




P K 4.00,3*4 sent |2025-
20 |3858/2025 [16.01.2025 |CMAPL/195/2019 HOHANTY A 017
*
21 |3874/2025 |16.01.2025 |RSA/30/2007 K P 2520'3 E ' 2025~
Y MOHANTY ument in 01-27
dms
2025-
22 4800/2025 |20.01.2025 |[WRC(OAC)/2337/2018 D K NATK |3.00,3*3 dms |07
2025-
23 |4802/2025 |20.01.2025 |WPC(OAC)/2337/2018 D K NAIK |3.00,3*3 dms | "0
2025-
24 |4803/2025 [20.01.2025 |WPC(OAC)/2337/2018 DURGA 3.00,3*3 dms |70
. 5.00,3*5 025-
25 [5217/2025 [21.01.2025 WP (C)/24757/2013 |/ oo - document in 017
dms
*
26 |5224/2025 [21.01.2025 |WP(C)/27673/2013 |- % 2'00'3 E | 2025-
Ve MOHANTY ocument 1n 01-27
dms
*
27 1522572025 21.01.2025 |[WP(C)/24759/2013 |° X 3528&2ni in 2025-
P MOHANTY 01-27
dms
3.00,3%3 SENT
S K TO XEROX BY 2025-
28 |5723/2025 |22.01.2025 WP (C)/11095/2024 |iowoon |pnne™ Contis 01207
SECTION
2025-
29 |6083/2025 |24.01.2025 [WP(C)/20157/2012 |P K JENA |3.00,3*3 dms | “>C
* —_
30 16649/2025 [27.01.2025 |BLAPL/12216/2024 |p K MISHRa| 00 » 473.00 12025
download copy |01-27
3.00 , 3*3.00 |2025-
31 16652/2025 |27.01.2025 |CRLREV/630/2024 R K BASTK |2 o @ 2 o e 0100,
BALARAM  |4.00 , 4%3.00 |2025-
32 16659/2025 |27.01.2025 |BLAPL/384/2025 oIneH download copy |01-37
36.00,3%36 2025-
33 [6663/2025 [27.01.2025 |MATA/353/2024 JLENKA [ 0ot l 01a
5.00.3*5 DOWN |2025-
34 [6737/2025 [27.01.2025 |WP(C)/33215/2024 |H. K. BHOL '~ 01n

NIC




